%

IN THE HIGH COURT OF DELHI AT NEW DELHI

W.P.(C) 4827/2024

ABHISHEK YADAVY .. Petitioner
Through: Ms. Mans Sood, Ms. Nimisha Menon
and Ms. Ragini Nagpal, Advs.

VErsus

DELHI STATE LEGAL SERVICES
AUTHORITY & ANR. ... Respondents
Through:  Dr Amit George with Mr Adhishwar

Suri, Mr A Bhaumik, Ms Suparna
Jain and Mr Shashwat Kabi, Advs. for
R-1
Ms Aditi Mohan, Standing Counsdl,
Registrar Genera, DHC with
Mr. Puru Lekhi, Adv.

CORAM:
HON'BLE MR. JUSTICE RAJIV SHAKDHER
HON'BLE MR. JUSTICE AMIT BANSAL
ORDER
04.07.2024
[Physical Hearing/Hybrid Hearing (as per request)]

List on 16.07.2024, at 04:15 PM.

RAJIV SHAKDHER, J

AMIT BANSAL, J

JULY 4, 2024/ds

This is a digitally signed order.

Click here to check corrigendum, if any

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
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